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The 14th May 2015

No. Sa.Pra. 11/2015 B.S.A.-68—In exercise of the powers conferred under proviso
to Article 309 of the Constitution of India, the Governor of Bihar is pleased to make the
following rules for regulating the process of recruitment and conditions of service to the
sanctioned post of Director of Archives, Bihar State Archives Directorate, Patna:-

1. Short title, extent and commencement - (1) These Rules may be called the
""Director of Bihar State Archives (Appointment and service conditions) Rules, 2015"

(2) It shall extend to whole of the State of Bihar.

(3) It shall come into force at once.

2. Definitions.- In these Rules, Unless otherwise requires in the context -

(1) "State Government" means the Government of Bihar ;

(i1) "Commission" means Bihar Public Service Commission;

(iii) "Department" means Cabinet Secretariat Department; and

(iv) "Appointing Authority" means Principal Secretary/Secretary, Cabinet
Secretariat Department.

3. Constitution of Cadre. - The ex-cadre post of Director of Archives (Head of the
Department) shall be included in this cadre of which pay scale will be the same as may be
determined by the State Government (Finance Department), from time to time.

4. Cadre Strength.- This will be the single post for the Bihar State Archives
Directorate.
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5. Recruitment.- (1) Educational qualifications for the post - (a) Atleast post
graduate degree in second class in Modern Indian History from a recognized University or
passed in equivalent exam.

(b) Ph. D degree on a subject related to Modern Indian History;

(c) Sufficient knowledge of Archival Science and minimum ten years experience of
Research and Management work in any Archival office/Research Institute or teaching
experience of Modern Indian History in any recognized college;

(d) Experience of research work or of guiding research scholars;

(e) Experience of research and publication of old unpublished archival documents;

(2) Basis of Selection- Basis of selection shall be educational qualification, work
experience and interview. Subject to the 70 marks for educational qualification, 20 marks
for work experience and 10 marks for interview shall be awarded. The selection shall be
made on the recommendation of Bihar Public Service Commission.

6. Qualification. - Qualifications for direct appointment to the post of Director of
Archives shall be according to Rule 5.

7. Reservation.- The provisions of Reservation Act and Reservation roaster
prescribed by the State Government, from time to time will be applicable in the appointment
to the ex-cadre single post of the Director of Archives.

8. Residuary Matters.- The matters for which provisions have not been made in
these Rules, the provisions of relevant Rules of State Government will be deemed to be
applicable.

9. Removal of difficulties.- If any difficulty arises in the implementation of the
provisions of these Rules, the Department may remove such difficulties, in consultation with
the Law Department, subject to the provisions of these Rules.

10. Interpretations.- The Department will be competent for interpretation of any
provision of these Rules after in consultation with the Law Department, and its decision
shall be final.

11. Repeal & Saving.- (1) All Rules, Resolutions and Circulars etc. issued earlier in
respect of this cadre are hereby repealed.

(2) Notwithstanding such repeal, anything done or any action taken under the Rules,
Resolutions and Circulars will be deemed to be done or taken under these Rule as if it were
come into force on the day on which such thing was done or such action was taken.

By Order of the Governor of Bihar,
SHISHIR SINHA,
Principal Secretary to Government.
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